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EB power line on middle of 
road irks Madurai motorists 
E X P R E S S  N E W S  S E R V I C E 
@ Madurai

A high-tension (HT) electric 
pole, located in the middle of  
Thiruparankundram-Thiru-
mangalam Road, immediately 
next to a three-way junction in 
Thirunagar in the city, is yet to 
be shifted away, despite it being 
the cause of  several road acci-
dents. Residents and motorists 
alike alleged that no action has 
been taken on their repeated 
petitions and complaints re-
garding the same.

Veerapandian, a resident, 
told TNIE that more than a doz-
en accidents -- none of  them fa-
tal -- have occurred allegedly 
due to the HT pole being locat-
ed in the middle of  the road 
near Thirunagar Third bus 
stop. Calling it a hassle to mo-
torists, he alleged that the Tan-
gedco has not take any action to 
remove or relocate the electric 
pole off  the road.

Expressing distress over the 
issue, Rohit, another resident, 
said, “When locals raised the 
issue, just deflectors were 
placed in front of  the pole. De-
spite several petitions and com-

plaints the local authorities 
and Tangedco officials have 
turned a blind eye for several 
years,” adding that motorcy-
clists are the most affected.

Speaking to TNIE, an official 
from Tangedco (Madurai city) 
said the HT electric pole was 
installed long before road-wid-
ening works, which resulted in 
the pole remaining on the same 

spot. “These are high tension 
poles. Works to shift the pole 
will be carried out after discon-
necting supply to the main 
lines from the Pasumalai sub-
station. We will inform our su-
periors, and a team of  Tanged-
co staff, led by assistant 
engineer (Pasumalai) will car-
ry out the works,” said the 
official.

Three injured 
in clash during 
hockey match

Collector 
inspects progress 
of infra projects  
in Kariapatti

E X P R E S S  N E W S  S E R V I C E 
@ Dindigul

THREE minors including a 
14-year-old girl were injured, 
after a student clash in a zonal 
level hockey match, organised 
in a private arts and science 
college ground in Dindigul city 
on Thursday morning. A police 
source said during the match, 
the hockey ball fell near the 
ground where a college profes-
sor was walking. He immedi-
ately picked up and threw the 
ball inside the match. But, this 
was opposed by the physical 
trainer of  the school, which led 
to arguments between the duo. 
A group of  boys belonging to 
another group, supported the 
professor. The verbal spat 
turned turned into fist fight 
and as a result, three minors 
including the minor girl, who 
was the sister of  one of  the sus-
pects, sustained injuries. The 
injured were referred to 
Dindigul Medical College Hos-
pital. Both the hockey teams 
staged a protest to seek action. 
After a pacification, the protest 
was withdrawn. Both teams 
lodged a complaint with Thad-
ikombu Police Station. 

E X P R E S S  N E W S  S E R V I C E  
@Virudhunagar 

DISTRICT Collector N O Sukhaputra 
inspected various ongoing develop-
ment projects in the Kariapatti pan-
chayat union on Thursday to review 
the implementation of  government-
funded schemes and gather feedback 
f ro m  e m p l oye e s  o n  we l f a re 
programs. 

According to sources, inspection 
began at Thonukal panchayat, where 
he reviewed desilting works at the 
Muthaiyanur Karisal tank under the 
Minor Irrigation Tank Renovation 
Scheme at a cost of  `9.35 lakh. He 
then visited Kallakurichi panchayat 
and inspected the tree plantation 
project near the Samathuvapuram-
Kallakurichi road. 

He also reviewed the construction 
of  a new Government Primary Health 
Centre, being built for ̀ 60 lakh under 
the 15th Finance Commission Health 
Grant, and the progress of  houses 
constructed under the Pradhan 
Mantri Awas Yojana (PMAY). During 
his visit to the Kariyapatti taluk of-
fice, he interacted with the public, re-
viewed petitions, and instructed the 
officials to process and resolve the is-
sues efficiently.

Tasmac only dept functioning well in DMK govt: EPS
E X P R E S S  N E W S  S E R V I C E 
@Ramanathapuram 

OPPOSITION leader and  
AIADMK general secretary 
Edappadi K Palaniswami on 
Thursday said that during 
former chief  minister J Jayala-
lithaa’s leadership, AIADMK 
supported APJ Abdul Kalam 
for presidency while DMK 
backed his opponent, This is 
proof  that the AIADMK has 
truly stood by the minority 
communities. 

During his election campaign 
tour in Ramanathapuram, 
highlighting that the region is 

home to many minority com-
munities, EPS accused the 
DMK and its allies of  merely 
pretending to safeguard the mi-
norities, and it was the AIAD-
MK which ensured their 
protection. 

“From the time of  MGR’s 
leadership, during AIAD-
MK’s rule, there were no 
incidents of  caste or reli-
gious clashes, and the 
state functioned like a 
peaceful park. However, 
the situation has now 
changed into unrest 
a n d  A I A D M K 
s t a n d s  a b ove 

caste and religion,” he said. 
Taking a dig at the DMK gov-

ernment, he said it has fulfilled 
only 10% of  the promises made 
in the election manifesto. “Tas-
mac appears to be the only de-
partment functioning effective-

ly under the DMK regime,” 
Palaniswami claimed.

“AIADMK govern-
ment prioritised pub-
lic welfare across all 
departments, espe-
cially education,” 

the former CM said, 
highlighting the 

establishment 
of  11 medical 

colleges across Tamil Nadu. 
He further alleged that the 

DMK operates like a corporate 
company, with its positions 
held by family members and its 
focus centred on the growth of  
their own family rather than 
public growth. 

He criticised the DMK for in-
creasing taxes, electricity tar-
iff, and water charges, even 
without any major crisis dur-
ing their tenure. He highlighted 
that during AIADMK’s term, 
amid Covid-19, there were no 
such price hikes, and this 
shows their commitment to 
protecting people’s welfare.

High-tension electric pole located in the centre of Thiruparankundram road near 
Thirunagar, Madurai city |  EXPRESS

50 kg illegal tobacco 
products seized; 8 fined `2 L
DINDIGUL: Eight shopkeepers in Dindigul 
were fined a total of `2 lakh for allegedly 
selling illegal tobacco products on 
Thursday morning. After receiving a tip-
off regarding the sale of illegal tobacco 
products for several weeks, a team of 
food safety officials inspected several 
shops in Thadikombu, Sukkampatti, 
Vazhakaipatti, Athoor, and Natham 
areas, and seized a total of 50 kg of 
illegal tobacco products, according to a 
source. The officials levied a penalty of 
`25,000 each on the eight shopkeepers, 
issued a show cause notice, and warned 
them of criminal action for repeated 
violations.  ENS 

E X P R E S S  R E A D

The Pattukkottai forest range on Thursday 
arrested M Kannusamy (63) for alleged illegal 
possession of 383 sea cucumbers. A search is 
on for another suspect, K Kalimuthu (40)

SEA CUCUMBERS 
SEIZED, MAN HELD


